CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH
TRIBUNAL’S ORDER Dated: 10.6.2003

Applicant with Advocate Shri 5.P.Inamdar.

ShrilV1nay Shankar Masurkar, learned counsel for
the Respondents.

The Jlearned counsel for the Appiicant seeks
permission to withdraw this case on instructions from
the Applicant. OA is dismissed as withdrawn.
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